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SHRI NIHAR RANJAN LASKAR: 
I introduce the Bill. 

14.39 hrs. 

MATTERs UNDER RULE 377 

(i) AGITATION OVER THE EXCESSIVE LAND 
B!ELD BY MAHAN'T OF BODH GAYA 
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(ii) LOCKING UP KERALA CHIEF MINIS-
TER AND INDUSTRIES MINISTER IN 
KERALA HOUSE, NEW DELHI 

SHRI A. K. BALAN (Ottapalam): 
I would like to bring the serious 
attention of the House to the unpre-
cedented and unfortunate incidents 
that happened in Kerala House, New 
Delhi on the 12th of November. I 
am referring to the vandalism of a 
group of a party workers who locked 
up the Kerala Chief Minister and the 
State Industries Minister in their 
Kerala House room, who were in the 
capital to attend the National Integ-
ration Council meeting. Though the 
officials of the Kerala House tele-
phoned to the Police Station at least 


